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T =T, 16 39T, 2025

AT, 1742(3).—F7=1T TLHIL 7, AL ASTHN AT TH, 1956 (1956 F1 48) (o =o# =86
TET IH AT FT 7 ) A T 3F At STIRT (1) F Fefi ST i T I G F a2
TRagd ST TSHE AT FT AT ST Awer. 788 Ari@ 13/02/2025, ST WA & TSI,
FHTLTIOT, AT |1, @ 3, IUGT (i) § TRTIAT T T2 o7, g7 fogw asa & 9o et § NH84 & ..
16 & 3.1, 27.37 (THUSA FIATAT HIITAT, STETTIT) TH 6 TR TSHE F AT (AT [ A
AT FT TAT, AR, LA, TILT T TATAT 6 [T 39 ATAT=AT | SUTag A= § Aty g #r
ST FTA o AT AT FT =T f ofF ;

T ITH ATARAAT T L I ATTHAT T 91T 3F T ITLTT (3) F e ardrg "19.02.2025 "
T "SR ST " ST I et SfRAT” ST 7 wehTtera R T o

STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g siw
S9! 3T w9 ¥ Haer B @,

T | ITTAFTET 7 36 SATATAIH T 72T 39 AT STLTT (1) F ATEL H, Feg (T TLRE F T SAIAT
R T e;
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qd: T, Feal T LRI, TAT TR 6T Ih AT ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe gt #7
TATh TSI o oI SISt 36T ST A1 T ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
= ATAGAAT F TSI | THH 9T, I AT § fAAfEy g adt fHeermt § 46 g sreaafeas =
T e g | g g sttt

I

AR ToF ¥ NIoqE S & NH84 F frft. 16 & fr.dft. 27.37 (arqaved Frfay Fata, SEEHR) %
R sreter it ST aeft =T aigd st ae=eT WRa fHawm

T T 7 g IREEIEILACIEL S

FHAE | e g TAFRTFR | AT | A FTETET | spearefy/ Rasg
i ) | it am

1 2 3 4 5 6

AT T AT TGT

e T ATH: SWIRT

1 18 EEIGEL) #T3-2 0.0169972[fTraTer =T foraT

BEFSEEIELEH
HEEEECIEEIREI

TR e A

EEIREEGEEEl
18

2 19 sft () fs-2 0.0220154|[TTTeTer =T foaT
BEFSEEIELEL
TG AT AT
AT AT ar
TEATIIAT ST
EEIRCEGEEEl
19

3 20 frsfr () f5-2 0.009996|[TTTaTel == firer
[EGIERGIEIE
IR

20

4 5 sy (Frefl) fis-2 0.0600567|[Fr=T< fosT =1
TrgeaT ET AT
TTHerE HElT ar

EEIREIRS TS
EElEIEGIEREET

5

5 8/1883 AT (ATETE ([T 0.0089842|[HTETE HAATETIN
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20 253
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EGEAGEIEUECT]
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o |
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266
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269

st (st

fiz-2
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FATaTE g

RESES
269

28
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ECICICAEEIES

RESES
269

29

271

st (Fsfh

H13-2
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ot srgie foar-
GLEETE R
[EECEBIRIEFIES
oaT- ATereTr
HEIT AT THEAF
HEIT AT THSAT
w7 - T
AT AT THATT
aBiY far-gi=ea
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272
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ST foaT ar
AT fOaT-
IEERESATEIR
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st (st
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RESEEIRET
GINEERGEIRCT]
Tea faarr fuar
UEIRGEIE]
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37
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EEIRESED]

fiz-2

0.0743375
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T faard foar
RIEUEAGEIRET
IATEAT TETE
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IGELEE
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766

st (st

Wfiz-2
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EERRENL
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TeRTeT “ftaTeqe ar
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766

39
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Wfiz-2
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42

774

st (st

EET

0.0299879

43

7

TCHRTLT (ET
EEIE)

0.0072339

44
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st (st

fiz-2

0.0630109

45

779

EEIRESED]

fiz-2

0.0783327

46

782

EEEGED)

Wfiz-2

0.0335896

47

783

EEIEEL

Wfiz-2

0.007588

48

784

st (st

fiz-2
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49

785

st (Fst)

Wfiz-2
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[T. H. NHAI/BOT-

11/11012/26/2004/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th April, 2025

S.0. 1742(E).—Whereas by the naotification of the Government of India in the Ministry of Road Transport
and Highways, 788 Dated:13/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH84 in the stretch of land from Km. 16 to Km. 27.37 (Anumandal Karyalaya, Jagdishpur) in the district of
BHOJPUR in the state of BIHAR

And whereas the substance of the said notification has been published in “DAINIK JAGRAN” and “TIMES
OF INDIA” both dated 19.02.2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH84 in the stretch of
land from Km. 16 to Km. 27.37 (Anumandal Karyalaya, Jagdishpur) in the district of BHOJPUR in the state of
BIHAR

|State: BIHAR ||District: BHOJPUR |

SI. No. Survey/Plot Type of Land Nature of Area|| Name of Land
Number Land (in Hectares)[| Owner/Interested
Person

| 2 [ 3 L4l 5 [ 6 |

|Ta|uk: Behea |

IVillage: Doghra |

1 18 Private (NIZI) BHEETH-2 0.0169972||GOPAL OJHA PITA
SIVPOOJAN OJHA
VO RAMLAKHAN
OJHA PITA
MAHAVEER OJHA
VO
HARNARAYAN
OJHA PITA
RAMVRIKSH
OJHA

18

2 19 Private (NIZI) BHEETH-2 0.0220154||GOPAL OJHA PITA
SIVPOOJAN OJHA
VO RAMLAKHAN
OJHA PITA
MAHAVEER OJHA
VO
HARNARAYAN
OJHA PITA
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RAMVRIKSH
OJHA
19

20

Private (NIZI)

BHEETH-2

0.009996

GOPAL DATT
MISHR PITA
AMUNACHARI
MISHR

20

Private (NIZI)

BHEETH-2

0.0600567

SUBEDAR MISTRI
VO RAMSUNDAR
MISTRI VO
RAMLAKHAN
MISTRI VO
HAWALDAR
MISTRI PITA
BABULAL MISTRI
5

5

8/1883

Government (ANABAD

SARVSADHARAN)

RAASTA

0.0089842

ANABAD
SARVSADHARAN

|Vi||age: Teghra

6

173

Private (NIZI)

BHEETH-2

0.0025091

Adalat Tiwari Pita
Rajgrih tiwari
173

224

Private (NIZI)

BHEETH-2

0.001983

Ramvriksh Tiwari,
mutur tiwari pita
Naushad Tiwari,
parikha tiwari,
Ramashrey tiwari,
Rajgrihi, jata tiwari
pita chanar tiwari,
Ramashish tiwari
pita Ramprashad
tiwari

224

228

Private (NI1ZI)

BHEETH-2

0.0070417

Musmat Pankuwari
w/0 Ram kumar
tiwari, Ramcharitra
Tiwari, Ramlakhan
tiwari s/o Ravam
tiwari, Nagina tiwari,
Gorakh tiwari s/o
Nauzad tiwari,
parikha tiwari s/o
chanar tiwari

228

229

Private (N1Z1)

DHANHAR

0.0118576

H D RAI PLUS
TWO UCCH
VIDYALAY
BIHIYA
CHAURASTA
BHOJPU

229

10

230

Private (N1Z1)

BHEETH-2

0.0348037

Jata Tiwari PITA
chanar Tiwari
230

11

231

Private (NI1ZI)

DHANHAR

0.029826

RAAM ASHISH
TIWARI PITA

RAMPRASAD
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11

WAGAIRAH
231

12

232

Private (NIZI)

DHANHAR

0.0232699

Ayodhya Prasad
tiwari pita Ramprit
Tiwari vo Nagina
Tiwari vo Gorakh
Tiwari pita Nauzad
Tiwari

232

13

233

Private (NIZI)

BHEETH-2

0.0179563

Jata Tiwari s/o
charan Tiwari
233

14

236

Private (NI1ZI)

BHEETH-2

0.0355726

Pritviraj Tiwari s/o
late Rajgrihi Tiwari,
Rampravesh Tiwari
s/o Ramcharitr tiwari
236

15

237

Private (NIZI)

BHEETH-2

0.0269931

Mahavir Pandey,
Jagdish Pandey, Ram
Ashish Pandey,
Ramsnehi Pandey,
Baliram Pandey,
maniram Pandey s/o
Madhusudan Pandey
237

16

241

Government (NAHAR
VIBHAG)

KARHA

0.0040065

Nahar Vibhag
241

17

243

Private (NI1ZI)

BHEETH-2

0.0299879

Mahavir Pandey,
Jagdish Pandey, Ram
Ashish Pandey,
Ramsnehi Pandey,
Baliram Pandey,
maniram Pandey s/o
Madhusudan Pandey

18

249

Private (NI1ZI)

BHEETH-2

0.045083

Mahavir Pandey,
Jagdish Pandey, Ram
Ashish Pandey,
Ramsnehi Pandey,
Baliram Pandey,
maniram Pandey s/o
Madhusudan Pandey
249

19

250

Private (N1Z1)

BHEETH-2

0.0290166

Bhuvneshwar shah
s/o Narayan Shah
250

20

253

Private (NIZI)

BHEETH-2

0.0220154

Jainath Tiwari,
Ramnath Tiwari s/o
Shivnandan Tiwari
253

21

254

Private (N1Z1)

BHEETH-2

0.0334632

Ramvriksh Tiwari,
mutur tiwari s/o
Naushad Tiwari,
parikha tiwari,
Ramashrey tiwari,
Rajgrihi, jata tiwari
s/o chanar tiwari,
Ramashish tiwari s/o
Ramprashad tiwari
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||[254

22

260

Private (NIZI)

BHEETH-2

0.014569

Baijnath Rai s/o
Sahdev Rai
260

23

261

Private (NIZI)

BHEETH-2

0.009996

Sukhdev pandey,
vijay kumar pandey
s/o Ram Dayal
Pandey

261

24

262

Private (NIZI)

BHEETH-2

0.0421918

Nagina Tiwari,
Gorakh Tiwari s/o
Naushad Tiwari,
Ayodhya Prasad
tiwari s/o Ramvriksh
Tiwari

262

25

265

Private (NIZI)

BHEETH-2

0.0061109

parikha tiwari,
Ramashrey tiwari,
Rajgrihi, jata tiwari
s/o chanar tiwari,
Ramashish tiwari s/o
Ramprashad tiwari
265

26

266

Private (NIZI)

BHEETH-2

0.2031161

ANABAD BIHAR
SARKAR
266

27

269

Private (NIZI)

BHEETH-2

0.0242007

ANABAD BIHAR
SARKAR
269

28

269

Private (NIZI)

BHEETH-2

0.0371105

ANABAD BIHAR
SARKAR
269

29

271

Private (NI1ZI)

BHEETH-2

0.0070822

Beegan ahir s/o notik
Abhir, shivnath Ahir
s/o Laaldhari Ahir,
Ram sevak Ahir,
Ramiji Ahir s/o
Raghubir Ahir,
Ramnath Ahir s/o
Harinarayan Ahir
271

30

272

Private (N1Z1)

BHEETH-2

0.0101983

Jainath Tiwari,
Ramnath Tiwari s/o
Shivnandan Tiwari
272

31

274

Private (NIZI)

BHEETH-2

0.0728045

Uday Prakash
Srivastayv, Jai
Prakash Srivastav,
Prem Prakas
Srivastav s/o Shiv
kumar Srivastav
274

32

276

Private (NIZI)

BHEETH-2

0.0161878

Uday Prakash
Srivastav, Jai
Prakash Srivastav,
Prem Prakas
Srivastav s/o Shiv
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kumar Srivastav
276

33

277

Private (NIZI)

BHEETH-2

0.0065965

Uday Prakash
Srivastay, Jai
Prakash Srivastav,
Prem Prakas
Srivastav s/o Shiv
kumar Srivastav
277

34

716

Government (PWD)

SADAK/PWD

0.0155807

P.W.D
716

35

763

Private (NIZI)

BHEETH-2

0.0097936

Shrimati Bansi Devi
s/o Naagdev tiwari
763

36

764

Private (NIZI)

DHANHAR

0.0095913

Kailash Tiwari s/o
Nandu Tiwari,
Naagdev Tiwari,
Ramdev Tiwari s/o
Gina Riwari

764

37

765

Private (NIZI)

BHEETH-2

0.0743375

Nagina Tiwari wo
Gorakh Tiwari pita
Naushad Tiwari wo
Ayodhya Prasad
tiwari pita Ramprit
Tiwari

765

38

766

Private (NI1ZI)

BHEETH-2

0.0743828

Uday Prakash
Srivastav, Jai
Prakash Srivastav,
Prem Prakas
Srivastav s/o Shiv
kumar Srivastav
766

39

768

Private (NI1ZI)

BHEETH-2

0.0441117

Ram Ashish Tiwari,
Ram Lakhan Tiwari
s/o Raksheya tiwari
768

40

771

Government (ANABAD

SARVSADHARAN)

RAASTA

0.0095103

Anabad sarvsadharan
771

41

773

Private (N1Z1)

DHANHAR

0.0180089

Nagina Tiwari wo
Gorakh Tiwari pita
Naushad Tiwari wo
Ayodhya Prasad
tiwari pita Ramprit
Tiwari

773

42

774

Private (NIZI)

DHANHAR

0.0299879

JAGAT TIWARI
PITA RAAM
KUNWAR TIWARI
WAGAIRAH

774

43

77

Government (NAHAR
VIBHAG)

KARHA

0.0072339

NAHAR VIBHAAG
777

44

778

Private (N1Z1)

BHEETH-2

0.0630109

Ram Pravesh Ahir
s/o Nihora Ahir,
Hoto Ahir s/o Laal
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bihari Ahir
778

45

779

Private (NIZI)

BHEETH-2

0.0783327

Ram Ekbal Tiwari,
Ramdhari Tiwari s/o
Tulsi Tiwari

779

46

782

Private (NI1ZI)

BHEETH-2

0.0335896

Shri krishna
Maharaj, shivji
maharaj, Dev kumar
pandey s/o
Ramanand Pandey
782

47

783

Private (NI1ZI)

BHEETH-2

0.007588

Ram Ekbal Tiwari,
Ramdbhari Tiwari s/o
Tulsi Tiwari

783

48

784

Private (NIZI)

BHEETH-2

0.0025799

ANABAD BIHAR
SARKAR
784

49

785

Private (NIZI)

BHEETH-2

0.0048159

Jainath Tiwari,
Ramnath Tiwari s/o
Shivnandan Tiwari
785

Total||

1.406055||

[F. No. NHAI/BOT-11/11012/26/2004/3D]
SHAIKH AMINKHAN, Director
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